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Central University in Bodoland Area

*742. SHRI URKHAO GWRA BRAHMA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether Government have any plan to set up a Central University
in Assam, particularly in the Bodoland area;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSH!): (a) to (c) The tripartite peace talks involving
the representatives of the Central Government, Government of Assam
and Bodo Liberation Tiger are continuing to find a lasting peaceful solution
of the Bodo issues, which include, inter-alia setting up of Centrally funded
educational institutions in Bodoland area.

SHRI URKHAC GWRA BRAHMA: Sir, | have seen the reply given
by the hon. Minister, but | am not satisfied with the answer, The answer is
incomplete. My question was relating to the Govemment's plan for swetting
up a Central University in the Bodoland area of Assam, but the answer
given by the hon. Minister is about setting up Centrally-funded educational
institutions. What is a Centrally-funded education institution? What does
it mean? | fail to understand the meaning of it. The hon. Minister has
mentioned about the peace negotiations going on with an extremist outfit,
the Bodo Liberation Tigers. Presently, the negotiations are going on. But,
during 'the peace negotiations, | remember, the Government of India had
committed to set up of a Central University in Assam, particularly, in the
Bodoland area. That was the commitment made by the Central Government,

- and the decision was also endorsed by the State Government of Assam.
It has now become a public commitment. Then, why is the Government
trying to retreat from its original commitment?

MR. CHAIRMAN: Please put the question.
SHRI URKHAO GWRA BRAHMA: This is my first question. The
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second question is: While the State Government has endorsed the decision,
what are the reasons for not setting up a Central University in the Bodoland
area? Can the hon. Minister give me the reasons as to why a Centrai
University cannot be set up in that area? This is my second question.
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SHRIURKHAO GWRA BRAHMA: Sir, | want to make a submission
before tha hon. Minister. it coneerns the sentiments of the people living in
that area. Therefore, | request and urge upon the hon. Minister to reconsider
the demand for setting up of Central University in the Bodoland area. That

- was the decision of the Government. Why are they going back on it? This
is my last question.
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DR. ARUN KUMAR SARMA: Mr. Chairman, Sir, we have listened to
what the hon. Minister has stated about the continuation of peace
negotiations. | don't feel that the continuation of the peace negotiations
would be a bar on going in for development activities. Setting up a
University is very important, considering the unemployment and the level
of education in those areas. | hope the hon. Minister would kindly take up
the issue with the Ministry of Home Affairs so that the setting up of the
University and the peace negotiations can continue simultaneously. We
should not wait for the conclusion of the peace negotiations; and, after
five years or so, we go in for the setting up of the University.

The second part of my question is, the hon. Minister has mentioned
that a number of educational institutions are going to be set up in the
Bodoland areas. | would like to know specifically from the hon. Minister,
which are the other institutions that the Government is proposing to
establish in those areas.
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SHRI DRUPAD BOROGOHAIN: Sir, there are so many sentimental
problems in Assam. These problems relate to tribals and ethnic groups.
Most of the problems there are sentimental problems. That is a fact. The
Central Government should try to solve these problems and deal with these
problems properly. | would like to make a suggestion to the hon. Minister
and then put my question. Assam has a large number of tribal ethnic groups.
These groups are Bodo, Rabha, Tiwa, Miching, Devri, Kachari, i.e. Thengal,
Sonowal, Karbi, Dimacha, Kacharis. These are the main tribal groups. Several
of these ethnic groups have their own languages which need to be developed.
These group have their own languages and culture. To develop their
languages and culture and to impart higher education through their
mothertongue, the Tejpur Central University can be utilised fully. The Assam
Centrat University can also be utilised for this purpose. | am in favour of a
Central University at Kokarjhar. There are two other universities which can
be utilised for the development of the culture, languages and other things of
the tribal groups. | would like to know from the hon. Minister whether they
have got such a proposal. | would also like to know whether your Ministry
will think over it and try to solve these problemns.

P et A et s weigE, s o favafaarera s W
et v & Tasa = forg 1 viiae o= €, F1E @6 i™ 397 8, g " gema
T I s s &5 7 o ¥ (5 USs wER @ favafaomers €, @ 0w v
FY AEE VT HM B FLEAHA ¥ 2w Sy favatraers Yo agmwn s@
e § @ UGC 1 7_E §, I9&! AR § I€ I NHH ) 900 TFa ¢,
3% 1 srafa 7 ) R WER @ T A H1 B @ T aan § At
e et oft 3 w1 wrmat & faw & foag v favaftrene =i wfvefta dem
ST A & @ ¥R 90 W 3ravy faam w8, v sad =1¢ sty ¥

MR. CHAIRMAN: The question is on Bodoland. Many Members have
spoken on it. Now, we go to the next question—Question No. 743.

Grants of NGOs
*743. Dr. ALLADI P. RAJKUMAR: T
SHRI YADLAPATI VENKAT RAQ:

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to

state:
+The question was actually asked on the flour of tha House by Or. Alladi P. Rajkumar.
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